HIGH COURT OF DELHI AT NEW DELHI

CIRCULAR

No. I8 6 /Rules/DHC Dated: 6&.07. 20264

A copy of the communication dated 27.05.2026 received from Mr, Gaurav Gupta,
Scientist ‘F’, Cyber Security Division, Ministry of Electronics & Information Technology,
Government of India alongwith the list of 21 Digital Forensic Labs (including two in Delhi
for civil purpose) notified as Examiners of Electronics Evidence under Section 79A of
Information Technology Act, 2000, is hereby circulated for information.

(GEETANJLI GOEL)

OSD (RULES)
for Registrar General

Endst. No. 6028 ~ €17 /Rules/DHC/2026 Dated: 0 8.07-202.&

Copy forwarded for information and necessary action to:-

1. The Principal District & Sessions Judges, All District Courts, Delhi.

2. The Principal District & Sessions Judge-cum-Special Judge, CBI (PC Act), Rouse Avenue District
Court Complex, New Delhi

3, The Principal Judge, Family Courts (HQ), Dwarka Courts Complex, Dwarka, New Delhi

4, The Principal Secretary (Law, Justice & LA), Govt. of N.C.T. of Delhi, Delhi Secretariat, 1.P.Estate,
New Delhi.

5. The Member Secretary, Delhi State Legal Service Authority, Rouse Avenue Courts.

6. The Secretary, Delhi High Court Legal Services Committee.

7. The Chairman, District Court Website Committee, Tis Hazari, Delhi for uploading the
Notification/Practice Directions on the website of Delhi District Court.

8. Registrar-cum-Secretary to Hon'ble the Chief Justice.

9, All Registrars/fOSDs/Joint Registrars (Judicial).

10. Joint Registrar-cum-P.A: to Registrar General, Delhi High Court.

11. Joint Director (IT) with the request to upload the Notification on the Intranet of this Court.
12. Librarian, Delhi High Court,

13. Private Secretaries to Hon'ble Judges for kind perusal of His Lordships.

14. Guard File. %ﬂ;

(DILEEP NAMRANI)
DEPUTYREGISTRAR (RULES)




Government of India
Ministry of Electronics & Information Technology
Cyber Security Group

Subject: Regarding Examiners of Electronjc Evidence in terms of Section 79A of
the IT Act 2000-reg.

Kind reference is invited to your letter (ref no. 460/Rules/DHC/2026)
dated 20" May 2026 regarding the examiners of electronic evidence in terms of
Section 79A of IT Act 2000.

2. In this regard, it is informed that 21 digital forensic labs (including two in Delhi
for civil purpose) have been notified as Examiner of Electronics Evidence under-
Section 79A of IT Act, 2000. The list of notified labs is enclosed herewith as i
Annexure-I and the notifications may be accessed at this ministry website
available at cyber security group tab and on  the URL:
https://www.meity.gov.in/minisu'y/our-groups/details/cyber-security-division—

gNXIDOtQWa. d(7\7/’/
(Gaurav Gupta)
Scientist F
Cyber Security Division
Ph. 011-24344726 -
GENE . .
High § Q L’,_ rfR._-ini:iT Email: gaurave@). gov.in
0 2 JUN 2026
Encl: As Above

To:

1. The Registrar General, High Court of Delhi, New Delhi
No. AA-14/31/2026-CSD Dated: May 27, 2026




Annexure-I : List of Notified Examiners of Electronic Evidences

S.No.

Emergency,

Response Team (CERT-In), Electronics
Niketan, 6 CGO Complex, Lodhi Road, New
Delh

Name of Lab and Address State City

1 | Digital Forensic Division, State Forensic Science | Himanchal | Shimla
Laboratory, Pradesh
(Directorate of Forensic Services Himanchal
Pradesh) Shimla Hills Junga, Shimla - 171218,
Himanchal Pradesh

2 | State Forensic Science Laboratory, Police Line Chhattisgarh | Raipur
Campus,
Tikarapara, Raipur, Chhattisgarh, 492001

3 | Regional Forensic Science Kerela Kannur
Laboratory, Kannur 670002

4 | Centre of Excellence in Gujarat Gandhinagar
Digital Forensics (CoEDF), 6th Floor, Block K,
New International Training Centre Building,
National Forensics Sciences University, Sector 9,
Gandhinagar-382007, Gujarat

5 | Regional Forensic Science Laboratory (RFSL), Gujarat Surat
Surat, Gujarat

6 | Cyber Forensics & Digital Evidence Examiners West Kolkata
Laboratory Bengal
(CF&DEEL), Kolkata, West Bengal

7 | Forensic Wing Lab, Defence Cyber Agency Delhi New Delhi
(DCyA) Rajaji
Marg, New Delhi

8 | Cyber Forensics Laboratory, Navy Cyber Group, | Delhi New Delhi
Naval Hgs, :
Ministry of Defence (Navy), 4th Floor Chanakya
Bhawan, Chanakyapuri, New Delhi

9 | Cyber Forensic Division, State Forensics Kerela Thiruvananthapuram
Science Laboratory, Vellayambalam,
Thiruvananthapuram Kerala _

10} Cyber Forensic Laboratory, Air Force Cyber Delhi New Delhi
Group,New Delhi,
11 | Cyber Forensic Laboratory, Indian Computer | Delhi New Delhi




12

Regional Forensic Science Laboratory, Northern
Range;

Dharamshala, District- Kangra (Himanchal
Pradesh)

Himanchal
Pradesh

Kangra

13

Cyber Forensic Laboratory, Army Cyber Group,
DGIS

(Directorate General of Information Systems)
Enclave, Shankar Vihar New Delhj

Delhi

New Delhi

14

State Forensic Science Laboratory, Madiwala,
Bangaluru, under

Directorate of Forensic Sciences, Karnataka,
Police Department

Karnataka

Bangalore

15

Central Forensic Science Laboratory, Hyderabad
under Directorate

of Forensic Science Services, Ministry of Home
Affairs

Telangana

Hyderabad

16

Directorate of Forensic Science, Gandhi Nagar
(Gujarat)

Gujarat

Gandhinagar

17

Computer Forensic and Data Mining
Laboratory under Serious

Fraud Investigation Office, Ministry of
Corporate Affairs, New Delhi

Delhi

new Delhi

18

Forensic Science Laboratory, Sector 14, Rohini,
New

Delhi under Government of National Capital
Territory of Delhi

Delhi

new Delhi

19

Forensics Science Department, 30A, Kamarajar
Salai,

Maylapre Chennai — 600004, Tamil Nadu

Tamil Nadu

Chennai

20

Computer Forensic

Division, Goa Forensic Science Laboratory, Goa
Police Department, Government of Goa,
Verna-Goa-403722

Goa

Goa

21

Telangana Forensic Science

Laboratory (TGFSL), Red Hills near Niloufer
Hospital Hyderabad—500004

Telangana

Hyderabad




